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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  O.M.P. (COMM) 301/2023 

 GUJARAT STATE FERTILIZERS & CHEMICALS LTD. 

                  .....Petitioner 

Through: Mr. Dayan Krishnan, Sr. Advocate 

with Ms. Niyati Kohli, Mr. Sukrit 

Seth, Mr. Pratham Vir Agarwal, Mr. 

Shreedhar Kale, Advocates 

 

    versus 

 

 M/S GAIL (INDIA) LTD.     .....Respondent 

Through: Mr. Vivek Kohli,  Sr. Advocate with 

Mr. Somiran Sharma, Ms. Sanjana 

Sharma, Ms Bhavya Bhatia, 

Advocates 

  

+  O.M.P. (COMM) 302/2023 

 GUJARAT STATE FERTILIZERS & CHEMICALS LTD. 

         .....Petitioner 

Through: Mr. Dayan Krishnan, Sr. Advocate 

with Ms. Niyati Kohli, Mr. Sukrit 

Seth, Mr. Pratham Vir Agarwal, Mr. 

Shreedhar Kale, Advocates 

 

    versus 

 

 M/S GAIL (INDIA) LTD.     .....Respondent 

Through: Mr. Vivek Kohli,  Sr. Advocate with 

Mr. Somiran Sharma, Ms. Sanjana 

Sharma, Ms Bhavya Bhatia, 

Advocates 

 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 01/04/2026 at 18:04:03



  

+  O.M.P. (COMM) 303/2023 

GUJARAT STATE FERTILIZERS & CHEMICALS LTD.  

          .....Petitioner 

Through: Mr. Dayan Krishnan, Sr. Advocate 

with Ms. Niyati Kohli, Mr. Sukrit 

Seth, Mr. Pratham Vir Agarwal, Mr. 

Shreedhar Kale, Advocates 

 

    versus 

 

 M/S GAIL (INDIA) LTD.     .....Respondent 

Through: Mr. Vivek Kohli,  Sr. Advocate with 

Mr. Somiran Sharma, Ms. Sanjana 

Sharma, Ms Bhavya Bhatia, 

Advocates 

+  O.M.P. (COMM) 304/2023 

GUJARAT STATE FERTILIZERS & CHEMICALS LTD.  

         .....Petitioner 

Through: Mr. Dayan Krishnan, Sr. Advocate 

with Ms. Niyati Kohli, Mr. Sukrit 

Seth, Mr. Pratham Vir Agarwal, Mr. 

Shreedhar Kale, Advocates 

 

    versus 

 

 M/S GAIL (INDIA) LTD.     .....Respondent 

Through: Mr. Vivek Kohli,  Sr. Advocate with 

Mr. Somiran Sharma, Ms. Sanjana 

Sharma, Ms Bhavya Bhatia, 

Advocates 

  

+  O.M.P. (COMM) 305/2023 

 GUJARAT STATE FERTILIZERS & CHEMICALS LTD. 

         .....Petitioner 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 01/04/2026 at 18:04:03



Through: Mr. Dayan Krishnan, Sr. Advocate 

with Ms. Niyati Kohli, Mr. Sukrit 

Seth, Mr. Pratham Vir Agarwal, Mr. 

Shreedhar Kale, Advocates 

 

    versus 

 

 M/S GAIL (INDIA) LTD.     .....Respondent 

Through: Mr. Vivek Kohli,  Sr. Advocate with 

Mr. Somiran Sharma, Ms. Sanjana 

Sharma, Ms Bhavya Bhatia, 

Advocates 

 

 CORAM: 

 HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD 

    O R D E R 

%    13.02.2025  

 List on 27.02.2025 at 10:00 AM.  

 

 

SUBRAMONIUM PRASAD, J 

FEBRUARY 13, 2025 

hsk 
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